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.allocation of pronfs to the Reserve 
Fund. Thi anomaly is proposed to be 
removed oy amendment to the bye-laws 
.at the general body meeting of the 
Society which will take place on 5i:li 
:\1arch, 1982. An upto date copy of the 
bye-laws of the Society will be lciid 
.on the Table of the House thereafter. 
T he Annual Report, and the Audited 
Statement of Accounts for the year 
H1 79-80 were laid on the Table of the 
House on 8th May, 1981 and the same 
for 1980-81 will be laid on the Table 
of the House during the current session. 

. Setting u'p of Enterpreneurial Board 

527. SHRI K. RAMAMURTHY: Will 
·the Minister of SCIENCE AND TECH-
NOLOGY be pleased to state the steps 

·taken to set up the :followin2: 

(i) Entrepreneurial Bc1rd t o lick un-
'leremployed and unemployed scientists 
:md technologists and under utilised 
c edit facilities; 

~ :i) Biotechnology Board to coordi-
r.a te reserch in gL'netic engineering 

. and t o lessen the use of oil, pesticides, 
fertilisers etc.; and 

( iii) Consortium of survey organisa-
tions fo r indent:fying the areas of un-
der · exploited development potential? 

THE MINISTER OF ST ATE IN THE 
DEPAR.TM'ENTS OF SCIENCE AND 

"TECHNOLOGY, ELECTRON1CS AND 
ENVfRONIV1ENT AND OCEAN DEVE-
LOPMENT (SHRI C. P. N. SINGH): 

(i ). (ii) and (iii) Enterpr~nursnip 

Board and Biotechnology Board h:n·e 
since been set up vide DST ResQlution 
Nos. F. 200019/1 /82-Admn. I dated 
18-1-1982 and F. 20019/2/82-Admn. I 
da tea 18-I-I982 respect: vely . co:pies of 
which have already been placed on 
the Table of the House on 19-2-1982. 
It is also envisaged to set up a Consor-
tium of Survey Organisations for the 
exploitation and optimum utilisation of 

-;the natural resouress of the ·~oenry. 

Diversion of Fund by States for non-
Plan Schemes 

528. SHRI RAL KRISHNA 
WASNIK:. 

PROF. AJIT KUMAR MEHTA: 

SH,RI B. D. SINGH: 

Will the Min'.ster of PLANNING be 
pleased to state: 

(a) whether it has come t o the notice 
of the Planning Commission that some 
of the States are diverting plan funds 
for non-plan schemes; 

(b) what a re the names of scch States 
and the extent of amount so diverted 
oy them; and 

(c) the action taken by the Planning 
Commission in th :s re/lard to ensure 
that plan-funds are not diverted for 
non-plan schemes? 

THE MINISTER OF PLANNING 
(SHRI S. B. CHAVAN): (a) _and (b). 
From the information made available 
by the States except West Bengal, no 
such diversion has been noticed. In the 
case of West B angal , d eta iled :nforma-
tion about the plan expenditure has 
not yet been received. 

(c) A specific procedure regard'.ng 
the diversion of funds from earmarked 
sectors/projects/schemes in th:.-: ap-
proved Annual Pl~ns as a 1S-O , for reg~­
lating shortfalls in overall Plan ex-
penditure has b€en laid down by the 
Planning Commission, In the year em1, 
1 8.d.iu~ment pl'oposals received from 
the States, these matters are taken 
care of. 

Strike in Public Sector Industries in 
Bangalore 

530. SHR1 T. R. SHAMANNA: Will 
the Minis~r of LABOUR be pleased to 
state: 

(a) the total estimated loss due to 
elghty days strike by Public Sector 
Industries' workers in Ban2alore: and 
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(b) have Goevmment taken any 
steps to bring about p rty regarding 
.financial benefits to all labourers- wor-
king in public sector :..ndustries? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF LABOUR (SHR1 
DHARM.AVIR): (a) A cqording to avail-
able information, the estimated loss in 
production due t.o the ~trike in the 
Bangalore based enterprises w as 
around Rs. 2 crores per day, 

(b) The Government while 8 _µ vrov-
ing wage revision p ro po;;als, is taking 
care to eliminate unjustified distorticns 
and to rationalise the pay structure. 

Earth Qua·ke in Nic<>bar 

5 ~-n. SHRI A. T. PATIL: w~u the 
Minister ~f HOME AFFAIRS be plea-
0sed to state: 

(a) the loss of life and property due 
to ea rth-quake in Nicobar in Janu ary, 
1982; and 

(b) the measures of assistance and 
relief rendered to the victims of the 

-calamity? 

THE MINISTER OF STA TE IN THE 
MINISTRY OF HOME AF.FAIRS (SHRI 
NIHAR RANJAN LASKAR): (a) an d 
(b) A statement is attached . 

statement 

No loss of life has been reported on 
account of earth Lremors r ecenUy ex-
perienced in the island of Great Nico--
bar and certain other: nearby 'Dlaces 
in the Andaman & Ni obar Islands . 
Damage to prop rty is f·Stirnated at 
about R's . 8 lakhs which includes 
damage to private buildings es1mated 
at Rs. 15,680/-. 

2. A team of officers includin2 medi-
cal officers was sent from Port Bla ir to 
Great Nicobar b y ship which carried 
medidnes, tent and food supplies. 
Later on another nava1 ship also joined • 

the relief work. Sci n t· s ts from Earth-
quak-e Enaineering Department of 
Roorkee University b ve r.1 lso visited 
t he island of Great Nicobar . 

• 
3. Free rat"ons fo r 6 days were p ro-

vided to almost the entire p opuh tion 
of Great Nicobar. Medici:1es , first aid 
equipm e:J t ' accincs ;:i1.d chemicai.s fo r . 
purification of water were also pro-
vided . 84 t ents and 40 t arp ;:i ;.ilias were 
a lsJ m de ava "lab le for us in the area . 
Some women and children were tem-
porarily shifted to Port Blair. They 
were given tree passage and f·oOd. 

4. Rupees 2 lakhs have been gi ven 
from Prime Minister's Relief Fund. 
Gift items worth a bout Rs. 12 thousand 
received from severnl vol untary orga-
nisa tion :n Port Blair were distributed 
to the affected people. 

Deployment of Agents in Ministries by 
Big Business Houses 

532. SHRI RAJ ESH KUMAR 
SINGH : Will the Minister of HON~E 
AFFAIRS be pleased to state: 

( a) whether Government have sinc:e 
inquired into the liaison a t ivities of 
the big business houses like Birlas , 
Tatas Dalm ias in the rap ital during 
the l~st 5 years who are keepinE! their 
paid agents in every :1'1inistry to en a-
ble them to get informa tion about th9ir 
business; and 

(b) if not reasons thereof? 

THE MINISTER OF STA TE IN THE 
MINISTRY OF HOME AFF AIRS 
(SHRI NIHAR RANJAN LASKAR) : 
(a) and (b) Government are n t 
aware of the presence of p aid agents 
of b i business h ouses in every Minis-
try. However, one case of lea1'age of 
sec re t :nforma tion from the Ministry 
of P.etroleum Chemical & Fertiliz ·s 
has come to n otice, which i under 
Investigations Departmental S cur ity 
I n t r uct ions alr ady e x ist w hich con-
tain modelities of ~:m~Uing secret pa-
pers. 




